NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

{IB)-418(ND)18
CORAM:
PRESENT: MR. L.N. GUPTA MS. INA MALHOTRA
HON’BLE MEMBER(T) HON’BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON
18.11.2019

NAME OF THE COMPANY: M/s. Alloys & Metals (INDIA) V/s. M/s.
Hindustan Paper Corporation Ltd.
SECTION OF THE COMPANIES ACT: 9 of IBC, 2016

S.NO., NAME DESIGNATION REPRESENTATION SIGNATURE

Present for the Petitioner;: Mr. Adilya Swarup, Mr. Goutam Swarup and
Mr. Swarup Anand Mishra, Advocates
Present for the Respondent: Mr. Vivek Sibal & Mr. Rahul Sharma, ~
Advocates
Ms. Bani Dikshit, for DI
CRDER
Ld. Liquidator has submitted that there is a proposal from the Govt. of Kerala
which is actively considering to purchase the shares of Hindustan Newsprint:
Lid. which is a subsidiary of HIPCL. Though the application is ready, it is yet
to be filed with the Registry. An advance copy has becn given to the pariies
including I.d. Counsel appearing for Dept. of Heavy Industries who accepts

notice.

The Registry is dirccted to list this casc on 19% Novembor 2019, as any .
adjudication in this matter shall have a bearing on the outcomc in the
proceedings pending before the Kochi Bench of the NCLT. Copy of the order

be given Dasti.
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